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(XVIID) Director of Agriculture, Madhya Pradesh and Director of Agzri-
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MINISTRY OF AGRICULTURE
LT (Department of Agricixlture_dt_ld‘(_:q-operation_}
s o= 777 NOTIFICATION B
' | New Delhi, the 10th July, 1993 S

8.0, 528(E).—In exercise of the powers conferred by section 4 of the Ia-
secticides Act, 1968 (46 of 1968) the Central Government hereby makes the
following further amendments in the notification of the Governinent of India in
the erstwhile Ministry of Food, Agriculture and Community Development and
Cooperation No. G.S.R. 301, dated the 1st March, 1971 as follows :—

1. In the said notification, for clanses (XIV) to ( XXI) and Fngries relating
thereto, the following shall be substituted, namely : ‘ P
. \ o

. ~
P -

" clal Gazette.

v ' -
(XIX) (a) Director, Central Forensic Science Laboratery. Minbiry  of
) Home Affairs, New Delhi; ' ‘

S ‘ ‘
{b)- Agriculture Commissioner. Government of India, Ministry of
Agriculture, New Delhi ;

(c')‘ Director. Naticmal Tastitute of Occupational Healts, Abmedabad;
| " - -

(XX) Scientist, Indian Institute of Chemicals Technolsgy, Uppal
oad, Hyderabad; - SN
(XXlj Additional Dirertor (Technical), Government of India, Ministry
' of Environment and Focests.” ’

2. The members appointed through this potification shall Fold wiflce for a
period of three years from the date of publication of this notificatien n the Q-

i : . [F, No. 19-4|91-PPI}

- _MALHI, 1t Secy.
FQOT NOTE :—The principal notification was published vide No. G3.R. 301,

dated the 1st March, 1971 and subsequently amend:d vide N¢.
() ‘G.S.R. 1216, dated the 21st August, 1971.
(i) G.S.R. 478(E), dated the 10th August, 1979 and
(iii) S.0.. s-‘itS(E), dated the 25th October, 1989.
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